' AHMED?J*‘AD ' _ ?
C P. (B) No. 143/10/NCLT/AHM/201‘(

Coram:  Hon'ble Mr. BIKKI RAVEENDRA BABU, MEMBER JUDICIAL
Hon'ble Ms. MANOR

AMA KUMARI, MEMBER JUDICIAL

ATTENIANCE-CUM ORDER SHEET OF THE HEARING OF AHMEMBM‘#
BENCH OF THE NATI.NAL cowmv LAW TRIBUNAL ON 03.11 2017

P o Na me of the Compa ny: . Asna Legssttc l.td _ ;
___________ _ ._ _ vV /S - o . |
- State l-a-n-k of India & Ors.

Section of the Companies Act:  Section 10 of the Insolvency and B:

N’ognﬁ present for Cerporate_ Debtor/ Pentmner None pres&ht for respondent.

Proof of dispatch of copy of application on Resondﬁnt ﬁled

file pr(mf of service.

 Listthe matter on 13.11.201 7 for abJecnans of Respondent, if any and for hearing
L befem admission. - o -

MANORAMA KUMARI BIKKI RAVEENDHA BABU
MEMBER JUDICIAL ME:*J!IER JUDICIAL

Dated this the 3rd day of November, 2017. .~
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